| I TEM NO. 2 COURT NO. 11 SECTI ON X'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
IA-No.7 in

Petition(s) for Special Leave to Appeal (Civil) No(s).14804/2005

(From the judgnent and order dated 07/02/2005 in WP No. 408/2004 of The

H GH COURT OF GAUHATI AT AGARTHALA)

STATE OF ARUNACHAL PRADESH Petitioner(s)
VERSUS
M S. DAMANI CONSTRUCTI ON CO. Respondent ( s)

(Wth appln. for directions and office report)

Date: 11/12/2006 This Petition was called on for hearing today.

The special |eave petition is di sm ssed.

[ Usha Bhardwaj ] [ Khushi Ram]
Court Master Court Master
For Petitioner(s) M. Anil Shrivastav, Adv.
For Respondent (s) M. R Venkataranani, Sr, Adv.

M. Mani sh Goswam , Adv.



[

M. Ranmeshwar Prasad Goyal, Adv.

UPON heari ng counsel

Li st

the Court made the follow ng

ORDER

this mat t er for final

February, 2007 on any non-niscel |l aneous day.

Usha Bhardwaj ] [

Court Master

Khushi Ram ]

Court Master
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